FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India

(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. SHREE JAYSURYA STEELS PRIVATE LIMITED

PARTICULARS

1. | Name of Corporate Person

SHREE JAYSURYA STEELS PRIVATE
LIMITED

2. | Date of incorporation of corporate
person

March 29, 2006

3. | Authority wunder which corporate
person is incorporated / registered

Registrar of Companies, Chennai

4. | Corporate identity number /limited
liability identity number of corporate
person

U51420TN2006PTC059341

5. | Address of the registered office and
principal office (if any) of corporate
person

No.161/A, Sadyankuppam Village, Manali,
Chennai, Tamil Nadu, 600103.

6. | Liquidation commencement date of
corporate person

February 28, 2024

7. | Name, address, email address,
telephone number and the registration
number of the liquidator

Mr. Chandrasekar Lakshnmishanker

Liquidator of SHREE JAYSURYA STEELS
PRIVATE LIMITED

No.161/A, Sadyankuppam Village, Manali,Chennai,
Tamil Nadu, 600103.

chan58ibc@gmail.com

044-25910149 /91-9840380972
IBBI/IPA-001/1P-P-01782/2019-2020/12968

8. | Last date for submission of claims

29t March 2024

Notice is hereby given that M/S. SHREE JAYSURYA STEELS PRIVATE LIMITED has
commenced voluntary liquidation on 28.02.2024. [Liquidation commencement date]

The stakeholders of M/S. SHREE JAYSURYA STEELS PRIVATE LIMITED are hereby called
upon to submit proof of their claims, on or before 29" March 2024, to the liquidator at the postal
address and also by email as mentioned in S1. No. 7 above.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proof of claim shall attract penalties.
Sd/-

Date: 28.02.2024
Place: Chennai

Chandrasekar Lakshmishanker
Reg. No.- IBBI/IPA-001/IP-P-01782/2019-2020/12968
Liquidator appointed by the Members of the Company
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é ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER

1. Bid Identification No.: AEGCL/MD/AlIB/Phase-IlIPKG:P-11-B/2023/P-II-B
2. Name of Work: Construction of 132/33KV, 2X50 MVA GIS at Titabor
and 132/33KV, 2x50MVA AIS at Chabua along with associated
Transmission Lines (PKG:P-II-B)

3. Tender Processing fee: Rs. 50,000/-

4. Tender submission closing date: 01/04/2024 15:00 Hrs

5. Tender opening date: 02/04/2024 15:00 Hrs.

Interested bidders may download the bidding documents from AEGCL's
website: www.aegcl.co.in andlor e- tender portal www.assamtenders.gov.in

Sd/- Chief General Manager (PP&D)
AEGCL, Bijulee Bhawan, Ghy-01

T-872/PR/2023/APS/116

Hoges d'ab 311w s

Central Bank of India

1911 & 3MUP forg “chfga” “CENTRAL’ TO YOU SINCE 1911

Chander Mukhi, Nariman Point, Mumbai — 400 021, Tel. 022-66387680,
FAX 022-22044336, Website: www.centralbankofindia.co.in

Central Bank of India invites online applications from practicing CA Firms
(Empanelled with RBI) & Ex Staff (Empanelled with Central Bank of India),
for assigning concurrent audit of its various branches & Depts. at
Corporate Office, w.e.f. 01.04.2024. The Web portal for submitting online
applications shall be Available from 04.03.2024 to 14.03.2024 till
5.00 PM. Existing concurrent auditors are also required to apply afresh.
Applications in other forms will not be entertained. Please visit
www.centralbankofindia.co.in for more details.

Date: 01.03.2024 Assistant General Manager
Place: Mumbai Central Audit & Inspection Dept.,

Central Office, Mumbai

Original Land | Property Document Lost

I, M.Pushpa (Aadhar No. 7787
2503 2875) W/o. Masilamani aged
about 66 Years, Residing at Door No.
512/305, T.V.K.Road, Ammageﬂqi,
Salem Town, Salem - 636 003. do
hereby inform to the General Public
that | have lost the original land
document pertaining to my/our
erope registered in Gift Document

0. 1988/2008 dated 30.04.2008 and
Patta No. 1390 & 1391 registered at
Ayothiyapattinam Sub Registrar,
Salem Dist. Doucement missed on
29.02.2024 at 11.00 A.M My Cousin
Venkatachalam and | were taking the
Original Documents in a Two-Wheeler
and the Original document fell down
near Chinnamariamman Temple on
Ettapur To Thumbal Road. Searched
the above route but could not find it. If
you find the above original document
gleuse inform me  Phone No.

952362523 or at following address.

D.R.Sivakumar, B.A.,B.L., Advocate,

No.239, Ramanathan Complex,
Pattakovil, Salem-3, Tamilnadu.

VEHICLES FOR SALE

Excavator - KOBELLCO_SK_210LC
CHASSIS NO:YN15B1286
YOM 2018 (UN-REG)

VOLVO EICHER _2095XP_CAB_CHASSIS
TN8706034 YOM 2022 (WITH RC)

VOLVO EICHER _PRO6025
TN34Y1901 YOM 2016 (WITH RC)

TATA MOTORS LTD_TATA $K 407

TN12AV8754 YOM 2022 (WITH RC)
Under hypothecation with

KOTAK MAHINDRA BANK LTD,
is under sale in its
As is where is Condition”
With/Without RC Book.
Interested parties can give their
Quotations within 7 days at
KOTAK MAHINDRA BANK LIMITED
Old Mahabalipuram Road,
Kandhanchavadi, Chennai-600096.
Ph: 044 - 66248044

REGIONAL OFFICE

No.48/49, Montieth Road,

Egmore, Chennai-600 008
Ph: 044 2888 3201

ﬁ;a d'ep 31T 'gal
Central Bank of India
Oleaige) Lnkis .21 @BSlun
1911  3rud fag FHea”

“CENTRAL" TO YOU SINCE 1911

NOTICE

Reserve Bank of India vide circular no. RBI/2022-23/168
CO.CEPD.PRS.N0.S51233/13-01-018/2022-23 dated 23.01.2023 had
advised Banks to execute revised locker agreement with locker
customers by 31.12.2023. We have informed our locker customers about
the above requirement through SMS/Mail/Letters.

In this regard Central Bank of India seek cooperation of locker customers
who have not executed revised locker agreement till now to execute the
revised locker agreement without further delay to enable bank to comply
with the directions of Reserve Bank of India.

Dy. General Manager (Operations)

Date: 29.02.2024 Central Office - Mumbai

DR. RAM MANOHAR LOHIA INSTITUTE OF MEDICAL SCIENCES
VIBHUTI KHAND, GOMTI NAGAR, LUCKNOW- 226 010

Phones: 0522-4918503, 4918510, Fax 0522-4918506
Website : www.drrmlims.ac.in

e-hid Ref no. 474/RMLIMS/HRF/MED/2024 Dated: 01.03.2024
e-Bid Notice

e-Bids are invited in Two bid system (1) Technical Bid and
(2) Price Bid from reputed & genuine Manufacturers/Importers
only, for executing a rate contract of Supply of Medicines for a
period of two years with renewal for 3rd year.

e-bids can be submitted from 04/03/2024 to 03/04/2024 at
04.00 PM & will be opened on 05/04/2023 at 11:00 AM. The
details for submission of e-Bids are available on e-tender
portal http://etender.up.nic.in. and details are also available
on Institute website www.drrmlims.ac.in for reference only.
The Director reserves the right to cancel any or all e-Bids
without assigning any reason thereof. Director

ASSAM ELECTRICITY GRID CORPORATION LIMITED

NOTICE INVITING TENDER
1. BID Identification No. AEGCL/MD/AlIB/Phase-I/PKG:P-II-A/2023/P-II-A
2. Name of Work: Construction of 220/132kV, 2X160 MVA GIS at Rowta
along with associated Transmission Lines. Tender Processing fee:
Rs. 50,000/- .
3. Tender submission closing date :01/04/2024 15:00 Hrs
4. Tender opening date : 02/04/2024 15:00 Hrs
Interested bidders may download the bidding documents from AEGCL's
website: www.aegcl.co.in and/or e- tender portal www.assamtenders.gov.in
Sd/-, (Shri B. Basumatary)
Chief General Manager (PP&D)

T-4T2IPRIZ023ICampl116 AEGCL, Bijulee Bhawan, Ghy-01

FORM A

PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. SHREE JAYSURYA STEELS PRIVATE LIMITED

PPGCL

Regd Office: Shatabdi Bhawan, B12 & 13, Sector 4, Gautam Budh Nagar, Noida, Uttar Pradesh-201301
Plant Adress: PO- Lohgara, Tehsil-Bara, Prayagraj(Allahabad), Uttar Pradesh-212107
Phone : +91-120-6102000/6102009 CIN: U40101UP2007PLC032835

NOTICE INVITING EXPRESSION OF INTEREST

Prayagraj Power Generation Company Limited invites expression of interest (EOI) from
eligible vendors for Repair & Revamping of 3 blocks at labour camp at PPGCL of 3x660 MW
Thermal Power Plant at Prayagraj Power Generation Company Limited, Bara, Dist. Prayagraj,
Uttar Pradesh, India.

Details of pre-qualification requirements, bid security, purchasing of tender document etc. may
be downloaded using the URL- https://www.ppgcl.co.in/tenders.php Eligible vendors willing
to participate may submit their expression of interest along with the tender fee for issue of bid

document latest by 4" March 2024.

PARTICULARS

SHREE JAYSURYA STEELS PRIVATE
LIMITED

.|Name of Corporate Person

N

Date of incorporation of corporate person | March 29, 2006

o«

Authority under which corporate person is | Registrar of Companies, Chennai
incorporated / registered

e

Corporate identity number / limited liability | U51420TN2006PTC059341
identity number of corporate person

o

Address of the registered office and No.161/A, Sadyankuppam Village,
principal office (if any) of corporate person | Manali, Chennai, Tamil Nadu 600103.

o

Liquidation commencement date of
corporate person

February 28, 2024

=

.|Name, address, email address, telephone | Mr. Chandrasekar Lakshnmishanker
number and the registration number of the | Liquidator of SHREE JAYSURYA
liquidator STEELS PRIVATE LIMITED

No.161/A, Sadyankuppam Village,
Manali, Chennai, Tamil Nadu, 600103.
chan58ibc@gmail.com

044 - 25910149 / 91-9840380972
IBBI/IPA-001/IP-P-01782/2019-2020/12968

8.|Last date for submission of claims 29" March 2024

Notice is hereby given that the M/S. SHREE JAYSURYA STEELS PRIVATE LIMITED
has commenced voluntary liquidation on 28.02.2024. [Liquidation commencement date].
The stakeholders of M/S. SHREE JAYSURYA STEELS PRIVATE LIMITED are hereby
called upon to submit a proof of their claims, on or before 29" March, 2024 to the liquidator
at the postal address and also by email as mentioned in SI. No. 7 above. The financial
creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means. Submission of
false or misleading proofs of claim shall attract penalties.
Chandrasekar Lakshmishanker
Reg. No.- IBBI/IPA-001/IP-P-01782/2019-2020/12968
Liquidator appointed by the Members of the Company

Date: 28.02.2024
Place: Chennai

ADDENDUM & CORRIGENDUM
Form No. URC-2

Advertisement giving notice about registration under Part | of Chapter XXI
[Pursuant to section 374(b) of the Companies Act, 2013 and Rule 4(1) of the
Companies (Authorised to Register) Rules, 2014]

With reference to the notice published for conversion of firm into a private limited
as per section 374(b) of the Companies Act, 2013 read with Rule 4(1) of the
Companies (Authorised to Register) Rules, 2014, by SREE INFRATECH, in various
newspapers (Tamil and English) on 17th February 2024, kindly find below the

Addendum & Corrigendum with respect to amendment in Point No.4.
Point No.4 i.e. Notice is hereby given that any person objecting to this application
may communicate their objection in writing to the Registrar of Companies at Block
6, B-Wing, 2nd Floor, Shastri Bhavan, 26, Haddows Road, Chennai 600034,
within twenty one days from the date of publication of this notice, with a copy to
the company at its registered office) in the URC-2 published on 17th February 2024
shall be substituted with the following;
4. Notice is hereby given that any person objecting to this application may
communicate their objection in writing to the Registrar at Central Registration
Centre (CRC), Indian Institute of Corporate Affairs (IICA), Plot No.6,7,8, Sector
5, IMT Manesar, District Gurgaon (Haryana), Pin Code 122050, within twenty
one days from the date of publication of this notice, with a copy to the company at
its registered office.
This Corrigendum shall form an integral part of the newspaper advertisement
(Form URC-2) published on 17th February 2024. This Corrigendum is also being
published in the Business Standard (National Daily Newspaper) and Malai Malar
(Regional Daily Newspaper). All other contents of the Form URC-2, save and except
as modified or supplemented by this Corrigendum, shall remain unchanged.
Dated this 3rd day of March 2024
Name(s) of Applicant
1. P Ravi
2. S. Kalaimugan
3. P. Thiyagarajan
4. T. Aravind
5. K. Shanmuganand

6. P. Manikandan

ITI Gold Loans Limited

(Apart of The Investment Trust of India Limited Group)
ITI House, 36, Dr. R.K. Shirodkar Road, Parel, Mumbai 400 012

SHRIRAM Bl .Ul (ol tig) e
NIHMCNILELN3 FINANCE LIMITED

Registered Office: No.123, Angappa Naicken Street, Chennai-600 001
Corporate Office: Level 3, Wockhardt Towers, East Wing, C-2, G Block,
Bandra-Kurla Complex, Mumbai - 400 051,

Toll Free : 1800-102-4345 , CIN: U65929TN2010PLC078004
Email : contact@shriramhousing.in, Website : www.shriramhousing.in

PUBLIC NOTICE

By virtue of this notice, all customers of Shriram Housing Finance Limited and Public
at large are hereby informed on change of address of Trichy Branch, Tamil Nadu
w.e.f., 4th June 2024.

Branch Name

New Office Address

1st Floor, 50 & 2, Heber Road,
Puthur, Tiruchirappalli -
Pin code - 620017

Existing Office Address

D-28, 2nd Floor, SBS Complex,
Thillai Nagar, 7th Cross East,
Tiruchirappalli, Pin code - 620 018

For further details/queries, please contact us through the Toll Free No./send us an
email/visit our branch at the address given above.

Date : 4" March, 2024
Place : Trichy, Tamil Nadu.

Trichy

For Shriram Housing Finance Limited
Authorised Signatory

W

TATA
TATA CAPITAL HOUSING FINANCE LIMITED

Registered Address: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg, Lower Parel, Mumbai — 400013.

Branch Address: TATA CAPITAL HOUSING FINANCE LIMITED, 1st Floor, Centennial Square, # 6A, Dr. Ambedkar Road, Kodambakkam,
Chennai - 600 024.

NOTICE FOR SALE OF IMMOVABLE PROPERTY
(Under Rule 8(6) read with Rule 9(1) of the Security Interest (Enforcement) Rules 2002)

E-Auction Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 read with Rule 8(6) and Rule 9(1) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the below Borrower and/ Co- Borrower, or their legal heirs/represen-
tatives (Borrowers) in particular that the below described immovable property mortgaged to Tata Capital Housing Finance Ltd.
(TCHFL), the Possession of which has been taken by the Authorised Officer of TCHFL, will be sold on 20-03-2024 on “As is where
is” & “As is what is” and “Whatever there is” and without any recourse basis”. for recovery of outstanding dues from below men-
tioned Borrower and Co-Borrowers. The Reserve Price and the Earnest Money Deposit is mentioned below. Notice is hereby given that,
in the absence of any postponement/ discontinuance of the sale, the said secured asset / property shall be sold by E- Auction at 2.00
P.M. on the said 20-03-2024. The sealed envelope containing Demand Draft of EMD for participating in E- Auction shall be sub-
mitted to the Authorised Officer of the TCHFL on or before 19-03-2024 till 5.00 PM at Branch address ‘TATA CAPITAL HOUS-

ING FINANCE LIMITED, 1st Floor, Centennial Square, # 6A, Dr. Ambedkar Road, Kodambakkam, Chennai - 600 024.
The sale of the Secured Asset/ Inmovable Property will be on “as is where condition is” as per brief particulars described herein
below ;

Loan Name of Borrower(s) / Amount ;
ﬁg Alc. No Co-borrower(s)Legal Heir(s) / as per Demand Reserve Price Es Pois;sésslon
Legal Representative/ Guarantor(s) Notice Money ¥
TCHIN040 Rs. 1969127/- is due and payable Rs. Rs.
400010012 by you as under Loan account No.|  24,01,560/- 2,40,156/-
MR RICHARD RAJADORAI |TCHHL0404000100126043 and an (Rupees Twenty | (R T
6410 & . p y | (Rupees Two
1 KRISHNAN amount of Rs. 96656/- is due and Four Lakh One | Lakh Forty | Physical
* | TCHHL040 MRS. SELVIR payable by you as under ™ d Fi Th d Y
400010012 Loan Account No. ousand Five o ‘:_‘llsag §
6043 TCHIN0404000100126410 Totaling | Hundred Sixty | One Hundre
to Rs. 2065783/ & 23-08-2023 Only) |Fifty Six Only)

Description of the Inmovable Property: All that piece and parcel of land situated at Kancheepuram Sriperumbadur Taluk, No.43,
Vadamanagalam Village, District, Comprised in S.N0.223/1 & 223/2, bearing Plot No.7, “Sri Srinivasa V Nagar” , (approved by the
DTCP No.280/2006), measuring an extent of 1906 Sq.ft and the land bounded on the : North by: Plot no.6 South by: Vacant land
East by: Vacant land West by: 30 feet layout Road MEASURING :- East to West on the Northern side : 60 feet, East to West on
the Southern side : 60.1 feet, North to South on the Eastern side : 33.6 feet, North to South on the Western side : 30 feet, Total
Extent 1906 Sq.ft., Situated within the Sub-Registration District of Sunguvachattiram and Registration District of Chengalpet.

Rs. 41,38,719/- (Rupees Forty Rs. 34,65,000/- Rs. 3,46,500/- (Rupees
) ;f;"oﬂ';gg R v | OnelaknThity Eight | (Rupees Thirty Four Lakh| _Three Lakh Forty Six Phsica
’ 070015 |K ANNIYAM.M AL P Thousand Seven Hundred Sixty Five Thousand | Thousand Five Hundred ysica
Nineteen Only) & 17-05-2022 Only) Only)

Description of the Inmovable Property: SCHEDULE-A All the piece and parcel of the Vacant land measured an extent of 1, 04,
733 Sq.ft (out of 1, 16, 412 Sq.ft or 2 acres 67 cents) [after deducting the area of 11,679 Sq.ft gifted to Maraimalai Nagar Municipality
as OSR land] Approval No.80C/2021 Flat measuring 897 Sq.ft bearing Flat No.A-409 in the Fourth Floor, Block “A” and car

park in stilt Floor, together with an undivided 425.36 Sq.ft share comprised in the Survey Numbers:191/3B and 191/4, bearing Patta
No.2609 (as per Patta S.N0.191/3B1 and 191/4A) situated at Sengundram Village, Chengelpet Taluk, Kancheepuram District, and
the said land bounded on the: North by: Vacant land comprised in S.No0.230 South by: Sengundram Road East by: Property com-
prised in S.No.191/4B, 3B3 and 2A2A1 West by: OSR land Gifted to Maraimalai Nagar Municipality Situated within the Registration
District of Chengalpet and Sub Registration District of Joint Il Chengalpet. SCHEDULE-B (Property hereby conveyed by the Vendor
to the Purchaser) An extent of 425.36 Sq.ft Undivided Share and interest in the land described in Schedule-A above.

Note;- Insolvency Petition Filed by the Borrower against TCHFL (F1.No2/2023-Bin I.P. No.8/2022) is pending before High
court, Madras, No stay order is passed against TCHFL in the said case.

10268514 WR R Rs. 21,75,952)- (Rupees Rs. 22,35,000/- Rs. 2,23,500/- (Rupees
3 RAJEESHKUMAR Twenty One Lakh Seventy Five|  (Rupees Twenty Two | Two Lakh Twenty Three Physical
’ Thousand Nine Hundred Fifty Lakh Thirty Five Thousand Five Hundred| ' "
MRS.AARTHIJ, | "1y Only) - 28-03-2023 Thousand Only) Only)

Description of the Inmovable Property: All that piece and parcel of the In “KURUNJI NAGAR” HOUSE TOWN of Hosur Taluk and
attached to Hosur Sub Registered District, Krishnagiri Registration District. Krishnagiri District and also attached to the Municipal
Limits of Hosur Municipality. Survey No.456, Dry.Ext.Ac.1.06, Asst.Rs.7.19 in this as per UDR Survey No.456/1B, the said land has
been converted into house plots in which Plot No.39 belongs to the VENDOR in the aforesaid manner which is being sold to the pur-
chaser and bounded as follows :- East By : 20 Feet Road, West By : Survey No.456/2 Land, North By : Plot No.40, South By
: 23 Feet Road, Within the above boundaries, measuring :- East to West on the Northern side : 40.0 Feet, East to West on the
Southern Side: 40.0 Feet: North to South on the Eastern Side: 32.0 Feet: North to South on the Western Side: 32.0 Feet:

Making a total area of 1280 Square feet of Vacant site including common rights in common Roads only covered under this deed of Sale.
At the Auction, the public generally is invited to submit their bid(s) personally. The Borrower(s)/Co-Borrower (s) are hereby given last
chance to pay the total dues with further interest within 15 days from the date of publication of this notice, failing which the Immovable
Property will be sold as per schedule. The E auction will be stopped if, amount due as aforesaid, with interest and costs (including
the cost of the sale) are tendered to the Authorised Officer or proof is given to his satisfaction that the amount of such secured debt,
interest and costs has been paid before the date of the auction.

No officer or other person, having any duty to perform in connection with this sale shall, however, directly or indirectly bid for, acquire
or attempt to acquire any interest in the Immovable Property sold.

The sale shall be subject to the conditions prescribed in the Security Interest (Enforcement) Rules, 2002 and to the follow-
ing further conditions:

NOTE: The E-auction of the properties will take place through portal http://bankauctions.in/ on 20-03-2024 between 2.00 PM
to 3.00 PM with limited extension of 10 minutes each.

TERMS AND CONDITION: 1. The particulars specified in the Schedule herein below have been stated to the best of the information
of the undersigned, but the undersigned shall not be answerable for any error, misstatement or omission in this proclamation. In the
event of any dispute arising as to the amount bid, or as to the bidder, the Immovable Property shall at once again be put up to auc-
tion subject to the discretion of the Authorised Officer. 2. The Immovable Property shall not be sold below the Reserve Price.
3. Bid Increment Amount will be: Rs.10,000/- (Rupees Ten Thousand Only) 4. All the Bids submitted for the purchase of the proper-
ty shall be accompanied by Earnest Money as mentioned above by way of a Demand Draft favoring the “TATA CAPITAL HOUS-
ING FINANCE LTD.” Payable at Branch address. The Demand Drafts will be returned to the unsuccessful bidders after auction. For
payment of EMD through NEFT/RTGS/IMPS, kindly contact Authorised Officer 5. The highest bidder shall be declared as successful
bidder provided always that he/she is legally qualified to bid and provided further that the bid amount is not less than the reserve
price. It shall be in the discretion of the Authorised Officer to decline acceptance of the highest bid when the price offered appears so
clearly inadequate as to make it inadvisable to do so. 6. For reasons recorded, it shall be in the discretion of the Authorised Officer
to adjourn/discontinue the sale. 7. Inspection of the Inmovable Property can be done on 12-03-2024 between 11 AM to 5.00
PM with prior appointment. 8. The person declared as a successful bidder shall, immediately after such declaration, deposit twen-
ty-five per cent of the amount of purchase money/bid which would include EMD amount to the Authorised Officer within 24Hrs and in
default of such deposit, the property shall forthwith be put to fresh auction/Sale by private treaty. 9. In case the initial deposit is made
as above, the balance amount of the purchase money payable shall be paid by the purchaser to the Authorised Officer on or before
the 15th day from the date of confirmation of the sale of the property, exclusive of such day, or if the 15th day be a Sunday or other
holiday, then on the first office day after the 15th day. 10. In the event of default of any payment within the period mentioned above,
the property shall be put to fresh auction/Sale by private treaty. The deposit including EMD shall stand forfeited by TATA CAPITAL
HOUSING FINANCE LTD and the defaulting purchaser shall lose all claims to the property. 11. Details of any encumbrances, known

1

to the TATA CAPITAL HOUSING FINANCE LTD, to which the property is liable: as per table above. Claims, if any, which have been
put forward to the property and any other known particulars bearing on its nature and value: as per table above. The Intending Bidder
is advised to make their own independent inquiries regarding encumbrances on the property including statutory liabilities arears of]
property tax, electricity etc. 12. For any other details or for procedure online training on e-auction the prospective bidders may con-
tact the Service Provider, M/s. 4Closure, Block No.605 A, 6th Floor, Maitrivanam Commercial Complex, Ameerpet, Hyderabad
- 500038 through its coordinators Mr Arijit Kumar Das, 8142000725, 8142000066, 8142000062 Email :-
arijit@bankauctions.in and Email : info@bankauctions.in or Manish Bansal, Email id Manish.Bansal@tatacapital.com

GOLD AUCTION
The borrowes, in specific and the public, in general, are hereby notified that public auction of the gold ornaments pledged in the below accounts in proposed to the conducted at  88A,
Ground Floor, Kama rajar Sala i, Opp Murcchala Bust Stop, Madhurai - 625009 on 26-03-2024 - TUESDAY at 11:30 AM onwards. The auction is of the gold ornaments of defulated
customers who have failed to make payment of their loan amount despite being notified by registered letters. Change in venue or date (if any) will be displayed at the auction centre and
on the company website. Unauctioned items shall be auctioned on subsequent working days after displaying the details on Company website and auction centre. List of pledged to be
auctioned on 26-03-2024 - TUESDAY at 11:30 AM onwards.

GL/BR28/000528 GL/BR29/000421 GL/BR29/000438 GL/BR29/000799 | GL/BR29/000450 | GL/BR29/000467 GL/BR29/000469 | GL/BR29/000176 Authorised Officer Mobile No 8588983696. Please send your query on WhatsApp Number — 9999078669 13. TDS of 1% wil
be applicable and payable by the highest bidder over the highest declared bid amount. The payment needs to be deposited by high-
GL/BR29/000213 GL/BR29/000227 GL/BR29/000258 GL/BR29/000272 | GL/BR29/000283 | GL/BR29/000502 GL/BR29/000507 | GL/BR29/000515 est bidder in the PAN of the owner/ borrower(s) and the copy of the challan shall be submitted to our company 14. Please refer to
GL/BR29/000522 GL/BR29/000697 GL/BR29/000698 GL/BR29/000702 | GL/BR29/000308 | GL/BR29/000309 GL/BR29/000311 | GL/BR29/000315 the below link provid.ed in secured credi.tor’s website http://surl.liiqytmw for the above details. 15. Kindly also visit the link:
GLBR29/000327 | GLIBR29I000330 | GLIBR29/000724 | GL/BR29I000344 | GLIBR29/000737 | GLIBR29I000577 |  GLIBR29/000411 | GLIBR29I000415 hitps://www.tatacapital.com/property-disposal.html A . N
Please Note - TCHFL has not engaged any broker/agent apart from the mentioned auctioning partner for sale/auction of this prop-
GL/BR29/000772 GL/BR29/000088 erty. Interested parties should only contact the undersigned or the Authorised officer for all queries and enquiry in this matter.

Place: Tamilnadu
Date: 04.03.2024

For more details please contact Mr. Sibeesh M. - 9048451000/8657791354
Authorized Officer for ITI Gold Loans Limited (Erstwhile United Petro Finance Limited)

Sd/- Authorized Officer,
Tata Capital Housing Finance Ltd.
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